337 Pupers Laid

[Shri Chinta Mohan}

L. (1) A copy each (in English and Hindi)
uf the foilowing papers, under sub-
section (1) of s:ction 619A of the
Companies Act, 1956: -

(i) Twenty-second Anoual Report and
Accounts of the Tannery and Foot-
wear Corporation of India Limited,
Kanpur, for the year 1990-91, to-
gether with the Auditurs’ Report os
the Accounts snd the commen:s
of the Compiroller and Auvditor
Generel of India thereon.

(ii) Statement by Government acczp.-
ing the above Report.

(2) Statemznr (in  English ard Hindi)
giving reasons for the delay in  lay-
ing the papers menzioned at (1) above.
[Placed in Library. See No. LT-
1598/92].

Il. A copy each (in Euglish and Hindi)
of the following papers :

(:) M:morandum of Understanding bet-
ween the Government of India
(Minmistry of Indusiry - Depariment
of H:avy Industry) and the Instru-
m:antation  Limited for the year
1991-92. [Placed in Library. See No.
LT 1599/92).

i) M:moranduin of Understanding bei-
wegen (h: Government of India
(Ministry of Industry - Department!
of H=avy Industry) and the Bharet
Haavy Elec'ricals Limited for the
year 1991-92. [Placed in Library. See
No. LT—1600/92].

wiit) Memorandum of Understanding bet-
wzen the Government of India (Mi-
nistry of Industry—Dapartment of
Heavy Industry and the Maruti
Udyog Limited, for the year 1991-92.
[Placad in Library. See No.
LT— 1601/92).

(iv) Memorendum of Understanding bet-
ween the Government of India (Mi-
nistry of Industry Department of
Hq3vy  [ndustry) and the Bharat
Yan'ra Nigam Limited, for the year
1991-92. [Placed in Library. See
No. LT—1602/92].

1. A copy (in English and Hindi) of the
Report of the Comptroller and Audi-
tor General of India Union Go-
vernment [No. 9 (Commercial) of
1991] relating to Nagaland Pulp and
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Paper Company Limited, under clause
(1) of article 151 of the Consitution.
[Placzd in Library. See No.
LT—1624/92].

I. Report (1990-91) of Employee’s Pre-
vident Fund Organisation.

II. Statements on the Action takem or
proposed to be taken on Convyemtion
and Recommendation adopted at the
75th session of the Internasiunal
Labour Conference.

8. THE DEPUTY MINISTER IN
THE MINISTRY OF LABOUR, (SHRI
PABAN SINGH GHATOWAR) Madam,
I lay on the Table—

L. A copy (in English and Hindi) of the
Thirty-eighth  Annuzl Report of
Employces® Provident Fund ®rga-
nisativn for the year 1990-91 on the
working of the Employees’ Provident
Fund #rd Miscellaneous Provisions
Aci, 1952 and Schemes framed there-
under. [Placed in Library. See
No. LT—1572/92].

I, Sratemznt (in English and Hindi) or
the Action taken or proposcd to be
taken on Convention and Recommerr
dation »dopted at the 75th Session
of the International Labour Confe-
rence held in June, 1988, [Placed
in Library. See No. LT— 1603/92].

THE DEPUTY CHAIRMAN : There
is a Bill to be withdrawn. (Interruptions)
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